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 (d) if so, the names of the States
who have impiemented the said recom-
mendations ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(*HRIMATI RAM DULARI SINHA) :
(¢) to (d)., The National Police Com-
mrission which was set upto make recom-
mendations for improving the police
administration in the country, has
recommmended that a health police-public
relationship on a continuing day-today
basis is vital to sccure a desired measure
of public involvement and cooperation
for police work to make it meaningful
and acceptable to society and to further
thc cause of law enforcement. To
achieve this objective, the Commission
has made some suggestions in Chapter
XLI of its 5th Report, Copi.s of the
reports have been laid on the Table of
the House on 30th March, 1983, The
reports containing the recommendations
made by the Commission have been sent
10 the State Governments' UT Adminis-
tirations for taking appropriate action,
As ‘police’ is a State subject, it is for
the State Governments to impliment the
recommendations made by the National
Police Commission,

Credit facilities to West Bengal
Government by Indian Airlines

1177, SHRI PIYUSH TIRAKY
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(ay whether sometimss during the
last year Indian Airlines had refused to
issue air tickets on credit to the Govern-
ment of West Bengal as Indian Airlines
had doubts about the financial capabili-
ties of West Bengal Government for the
payment of air tickets issued;

(b) if so, details of sucha decision
and the orders issued in that connection,

(c) whenand on what basis the ban
was lifted;

(4) whether Indian Airlines has stopped
issuing credit tickets to any other, State
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Government including the Government of
Uttar Pradesh; and

(¢) the detail of the amounts Indian
Airlines has lost this way since 1980
year-wise ? '

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI ASHOK GEHLOT)
(a) to (¢). Credit facilities for the
istue of tickets were withdrawn from the
West Bzangal Governm:nt from 1980-83
due to non-payment/delayed payment of
bills, These facilities were, however,
restored in the year 1983,

(d) Credit facilities to the Govrnments
of Maharashtra and Pondicherry and
various Dcpartments of Uttar Pradesh
Government had been suspended with-
drawn but were restored in respect of
Pondicherry and Uttar Pradesh and
certain Departments of Maharashtra,

(¢) Indian Airlines have not made
any loss on this account during the
period,

Prizes to Srates for Implementing
20-point Programme

1178, SHRI AMARSINH RAT-
HAWA : Will the Minister of PLANNING
be pleased to state :

(a) the measures being taken for the
implementation of the 20-Point Prog-
ramme in the country ;

(b) the names of the States which
have occupied topmost three positions
performance-wise in each of the 20-Points
during the year 1984 ; and

(c) the norms and guidelines for
awarding prizes to the States for best
performance in implementing the 20-
Points Progra mme ? "

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
K.R, NARAYANAN) : (a) lmplement-
ation and Monitoring Committees for





